gﬁp) given}
pE‘DL : . 3 T 2 | Dependant-3
Sr. Description Selr | Spouse Dopendant-1 | Dependant- ependa
:%;’ o A% _ Nnm[ﬁ_}l Hams Name ._Etc, Nam#
(i) | Deposits in
yﬂ/,z(’h—{ Banks, Financia} - _
Institutions And ‘ :
¥ |Non-Banking  |176,024/- NiL Nl N2l Nel
s 3 Financial
g ‘ 'J". Companigs
(i} | Bonds, o el !
55 Debenturas and | : : :
\*-\ Lo s Shares in NJ:L . N.!‘/L Nl N‘f/(- NL{'
0 companies | |
SN | _

‘n'eahf’:‘)fg%.::?.fm. G

i PT'\yWKuMﬂ‘ ,sonfda"}hterjwife of .. So..f.l'sl«v kw"f

RS eeicsn years, belonging to BRehar. Leglﬂa,h\/e A&{&mbld Qacae!qmi
service and presently working as . ?tﬁilﬁfa-"j
give herein below the details of the assets (immovable, movable, bank balance, etc.) of
myself, my spouse and dependants*:

A.  Detalls of movable assels
{Assets in joint name indicating the extent of joint ownership will also have to be

{Iv} | Other financlal
institutions,

e | NaL 1ot Nil Nil il

Policies, etc

(v} | Motor Vehicles | ;
fatesr. | it ool |t Nl | Nt

(vi) | Jeweliery (give

s 1§ 4m | N 3
ii‘ﬁi% i (T 31,349 Ned Nl N NL

{vli) | Other assets, | ; .
b K § ' "~ %
R

interests

Note: Value of Bonds / shares / Debantures as per the latest market value in Stock

Exchange 1n respect of listed companies and as per books in the case of non listed
companies should be glven.

* Dependant here means a person substantially depesndent on the income of the
amployee,

fog




Details of Immoyable assets
[Nete: Properties in joint ownership indicating the extent of joint
also have to be Indicatec]

Er.
Ho.

Description

Self 1

ownership vl

Spouse

NamolS) Mame

“Dependant-1 | Bependant-2

_Hame

Dependant=3 |
Etc. Nama

(i)

| Agricuttural Land

- Location{s)

- Survey number(s)
- Extent (Total
measurement) !
-Current market value

Nl

Nt Nl

Nl

Nl

(i)

Non-.ﬁgrlculmra! Land
- Lacatlon(s)

- Survey number(s)

- Extent (Total
measurameant)
-Current market value |

Nl

Nt

Nl

Nl

(T

 Buildings {Commercial

and residential)
Location{s)

« Survey fdoor
number(s)

- Extent (Total
measurement)

- Current market
value

Nl

Nl

Nl

N

(iv)

Houses / Apartments,
ekc.

- Location(s}

- Survoy fdaor
number(s)

- Extent {Total
fmeasurement)

~ Current market
value

Nl

Nib | Nel

Nel

NaA

(v)

Others (such as
interest in property)

WOF{TI)
dat Save
icrehdelind)

NU 1‘ N:J.

Nt

N

(2)

1 give herein below the details of my labillties / overdues 10 public financial
institutions and government dues:-
[Mote : Piease glve separate details for each jtermn)

Sr. | Description Name & address of Bank / Amount outstanding as
Nut F]ﬂﬂﬂﬂh‘ Insﬁ‘u‘u@ﬂi{i} )r O coanerias WREEIIARLIE "
Departrment () L] ;
(a) | (i) Loans from Banks N Ne'l

F{ii} Loans from financlal
institutions

e

—

(iil) Government Dues:

' {a) dues to departments
dealing with government
accommedakion

N

{b) dues to departments
dealing with supply of
Water

T

() dues to departments
deating with supply of
electricity

NP

N oA

Gof

Y

o




(ﬂa)"dues to departments i T : 5} ’
dealing with telephones ; N"-J o N"/e
(e) dues to departments

dealing with government 5 s
- transport (Including N-tJ N ‘b(
aircraft and helicopters)

{f} Other dues, If any

Nd | N 2L

(b} (i) Income Tax mncluding
surcharge [Also indicate :
the assessment year uplto -bl N J
which Income Tax Return | Acsessmend Year- 2020 ~2]

flled. Glve also Permanent S _
Account Number (PAN]] PAN o~ TUEPKL3IFT
(i) Wealth Tax [Also
Indicate the assessrment l\[ .b(
year upto which Weaith N

Tax return filed, ]

{iliy Sales Tax [Only in 5
case of progrietany Nd N-L,Q
_business] x
“(iv) Property Tax N N .ed

C. Personal Detail

 GPF/CPF/PRAN Mo, :- 110124056530
Gender H 5 F l (M/F}
Date of 8irth - WRERE e | &+ ERERY (DD/MM/YYYY)

Class/Group - : B

{AB/C)
Aggretant |

(Full Name e.g. B.A.S.-Bihar Administrative Semcc,

Cadre e | :

B.5.5.- Bihar Secratarlat Service etc.)

Hﬂl‘ﬂﬂ Districk H

-PIUTI’\ LA

I hereby declare that the above details are true to the best of my
knowledge and belief,

. 1 :
Signature @WW\W

Name of Employee: P’T’B QK{{Y"LQ'O’ZP

Place:, PM“—Q DeslgnatlonA$J"§')‘M\j-

Date:. 0502 20 9'1 Denartment:B{M‘f..k%#m:\é@..mw:b% .gzcrdamaf
o ha

Note: Please sign each page of the declaration. Asset declaration form
must be in A4 size white paper with computer typed (single side)
in prescribed format.
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